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THE VICE-CHAIRMAN 
(SHRI    BHUVNESH    CHATUR-
VEDI):  You  may  go. 

[At this stage, the hon. Member left the  
Chamber] 

SHRI GOPALSINH       G. 
SOLANKI (Gujarat): Sir... 

THE VICE-CHAIRMAN 
(SHRI    BHUVNESH    CHATUR-VEDI):  
I  have not  allowed  you. Nothing will go 
on record, what-.ever he says. 

STATEMENT BY MINISTER— 

Situation arising out of the Cyclonic 
storm in the Bay of Bengal and relief 
measures undertaken by the Central and 
State Governments of Andhra Pradesh, 
Tamil Nadu and Union     Territory of   
Pondicherry. 
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THE THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATUR-VEDI): Before I call 
the hon. Members for seeking clarifications, I 
would like to say that there are 12 hon. 
Members who would like to seek 
clarifications. The first thing is that no more 
names will be added to this list and no hon. 
Member will get more than 2 minutes to seek 
clarifications. They should straightway seek 
clarifications from the Minister. Only two 
minutes are given for each Member because 
we have to discuss the price rise situation, we 
have to discuss the steel subject and other 
things also. Since today is the last day of the 
session, we want to cover every-' thing. Please 
cooperate with the Chair. 

DR. NARREDDY THULASI REDDY 
(Andhra Pradesh): Mr. Vice-Chairman, Sir, 
I take this opportunity to appreciate the Na-
tional Front Government at the Centre for 
providing immediate possible assistance to 
the Congress-I ruled State   Government. 

THE VICE-CHAIRMAN 
(SHRI BHUVNESH CHATUR-VEDI): I am 
giving you only two minutes. Please don't 
appreciate or downgrade anybody. Please 
ask questions. 

DR. NARREDDY   THULASI 
REDDY: Regarding evacuation of the people 
from Low-lying areas, that was okay but the 
post-cycle operations, relief and rehabi-
litation operations are hopeless in the State 
of Andhra Pradesh. In Guntur district, Baptla 
mandal, Appapuram village, police firing has 
taken place on the cyclone-affected people 
and two persons, namely, Chinthala Subba 
Rao and Chin-thala Veakateswarulu died. 
Now-where in India or now where in the 
world this type of incident has taken place. 
Two Ministers of the Andhra Pradesh 
Government went to the sage of subrait-ing 
their resignations  because    of 

misapropriation of the funds in the State. 
The Chief Minister of Andhra Pradesh has 
gone to America. Rasta-roko, dharna, 
gheraos and the policefiring are taking place 
in the cyclone-affected coastal areas. There 
is a political cyclone but not the natural 
cyclone in Andhra Pradesh. I would like to 
bring this to the notice of the Central 
Government. 

The second point is that Dr. K.L. Rao, 
the famous engineer in his report said that 
sarugudu trees with a breadth of 3 KMs. 
along the coastal line of Andhra Pradesh 
should be grown. I request the Central 
Government to take up this work with the 
help of the State Government. 

The next point is that according to one 
assessment there is need of 1,336 cyclone 
shelters along the coast. Now, there are 
only 788 cyclone shelters. Still there is need 
for 548 cyclone centres. The State 
Government of Andhra Pradesh has sent a 
report to the Central Government regarding 
the construction of a coastal road from Tada 
to Ichhapuram. I would request the Cenral 
Government to take this decision also. 
Thank you. 

DR. YELAMANCHILI SI-VAJI 
(Andhra Pradesh) : Sir, there is a complete 
breakdown of the State Government 
machinery in Andhra Pradesh and a civil 
war is going on among the Ministers on the 
one hand and the officials on the other. 

THE VICE-CHAIRMAN 
(SHRI BHUVNESH CHATUR-VEDI): 
You ask clarifications be-cause you have 
only two minutes. That is why I am 
suggesting this. 

DR. YELAMANCHILI 
SIVAJI: In Guntur district and several 
other places, the officials are kept captive 
and the people are 



 

[Dr. Yelamanchili Sivaji] being 
gheraoed, riots and bandhs are going on and 
a firing took place against the cyclone 
victims and there is a very tragic scene in 
Andhra Pradesh. As mentioned earlier, the 
Chief Minister fled away to U.S.A. I would 
like to know what steps are being taken... 

SHRI H. HANUMANTHAPPA 
(Karnataka):    Sir,    he    has    gone there   
for   medical      treatment. (Interruption). 

THE VICE-CHAIRMAN 
(SHRI    BHUVNESH    CHATUR-VEDI): 
Don't    reply to him. 

DR. YELAMANCHILI SIVA-JI: 
According to the Ninth Finance 
Commission, sufficient harm has been done 
to coastal areas where the cyclone has 
become a regular feature and we are having 
more than ten or fifteen cyclones every 
year. (Interruptions). Three-fourths of the 
damage has been done to the farming 
community but not even ten paisa went to 
the farming community for relief or reha-
bilitation. I would like to know what steps 
the Government has taken to see that the 
relief and rehabilitation measures percolate 
to the farming community. (Time-bell 
rings). So, no help to the farmers. I would 
like to know from the Minister how the 
Union Government is monitoring the uti-
lisation of the funds that are being sent from 
the Centre to the State Government is in this 
regard. 

 
I had categorically asked the Minister 
whether there is any effect of the cyclone in 
Gujarat State in Panchmal district. At that 
time, the Minister was not having the 
necessary information and he informed the 
House that he is, trying to have the 
mformation and will report to the House 
afterwards. 

THE VICE-CHXlRMAN 
(SHRI BHUVNESH CHATUR-VEDI): 
This is a statement not on Gujarat. Kindly 
ask clarifications only about this  statement. 

SHRI H. HANUMANTHAPPA: 
Sir, I think, two minutes will not suffice. I 
am on pointed questions. This statement is 
dated 22nd. The Minister has given 
information up to 22nd and he says that 
pieces of information are flowing in What 
is the position as on 1st June? I want to 
know. Is there any addition to the deaths ? 
Is there any addition to the losses? What 
information have you got regarding 
Andhra? Similarly, What is your 
information about Tamil Nadu and 
Pondicherry? You have said that you are 
awaiting reports. And how many have been 
kept in relief camps? What is their total 
number ? How many camps have you 
organised? How many families are kept 
there and what is the total number under 
relief camps? 

When the Ministry makes a statement 
on the floor of the House, that gets the 
approval of the House and 

191 Situation arising [RAJYA SABHA]      cyclonic storm in A.P, 192
out of  TN and Pondicherry ' 

 Sir,   this   is   the   third statement made by 
the Agriculture Minister. 
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the Ministry has no authority to change it. 
That is why while seeking clarifications on 
the last statement, I pointedly said, "Don't use 
the Parliamentary forum to announce your 
trust funds." I aleo said, "Today it is only 80. 
Tomorrow it may increase. Are you going to 
give assistance, still at the rate of Rs. 25,000/- 
per death?" (Interruptions). When I asked 
that on that day, the entire Andhra battalion 
rose uo and said, "Why are you coming in the 
way of their getting assistance". Today I am 
asking, why Andhra is keeping quiet when 
the assistance is reduced? The Deputy Prime 
Minister announced Rs. 25,000/- per death. 
Today, the Agriculture Ministry headed by 
the Deputy Prime Minister has withdrawn Rs. 
10,000/-per death. I am questioning this. It is 
a question of oropriety of this House. He has 
made an announcement in the House that he 
would be paying Rs. 25,000/- out of that 
fund, per death. Todav he has reduced it to 
Rs. 15,000/- and added Rs. 10,000/- from the 
Prime Minister's Fund. That two crores of 
rypees was in addition. The Deputy Prime 
Minister made a statement on the floor of the 
House. He cannot go back on his statement. 
He should continue to pay Rs. 25,000/-per 
death out of that fund. 

You have raid that you have supplied 
cholera vaccine and bleaching powder. Is 
there any report of any disease? How many 
have suffered and how many have been 
treated? Have you got any figures ? You 
have said that paddy which is consumable 
can be purchased by the Food Corporation 
of India. Have you assessed the loss and 
what are you going to do about the loss of 
crops that the farmers have suffered? The 
paddy which was harvested and kept in the 
land has been washed away. Have you 
assessed the loss ? Are you going to 
compensate the loss suffered by the 
farmers? 

THE VICE-CHAIRMAN: (SHRI 
BHUVNESH CHATURVEDI) : Please 
conclude. 
243 RS—7 

SHRI H. HANUMANTHAPPA: 
I am on pointed questions. Please allow me. 

This is my last question. You 
warned from the Chair that this 
should not be; used for political advan- 
age. But I cannot restrain myself 
from condemning this Statement 
because it is politically motivated. 
Why? Because you have a courtesy 
to praise................(Interruptions). 

THE VICE CHAIRMAN: (SHRI 
BHUVNESH CHATURVEDI) : Thank 
you. Sitdown. Mr. Hanumantha  Rao. 

SHRI H. HANUMANTHAPPA: You 
have a courtesy to support. (Interruptions). 

THE VICE-CHAIRMAN(SHRI 
BHUVNESH CHATURVEDI): Yes. Mr. 
Hanumantha Rao. It your turn. You can 
speak. (Interruptions). Please sit down, Mr. 
Hanumanthappa. 

SHRI MOTURU HANUMANTHA RAO 
(Andhra Pradesh): Mr. Vice-Chairman,   Sir,  
this  report  is given. Of late, so many other 
things are happening. There is havoc created 
by indiscriminate use of relief funds. That is 
also there. I do not want to go into  all those 
6 p.m. details.   But,   at   the smae time,     
the     change in   the attitude    of   the 
National    Front Government is a welcome   
feature this time because no discrimination is 
shown by the National Front Government 
with regard to a State which is led by the 
Congress (I), the Opposition   Party   here. 
That  is   exactly why, as we demanded 
earlier, the Prime Minister went twice in a 
week to the cyclone-affected areas and im-
mediately the required funds were allotted. 
But this was not done earlier. We had asked 
for a Central Team for studying the situation 
there which has also been sent immediately 
after the happening. These are all welcome     
features.. . (Interruptions) We all welcome 
the change in the attitude of the National 
Front Govern-ment.But, at the same time, I 
would say that that is    not enough,   the 
havoc is enormous and the Central 
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[Shri Moturu Hamimanthapa Rao] 
team would have studied the situation. But 
this amount of Rs. 64 crores is not enough. 
Considering the damage as assessed by the 
State Government, it comes to about Rs. 
800 crores. So, more money should be 
allotted for relief work. 

There are two or three more points on 
which I would like to seek    clarifications. 

Rescheduling of loans have been 
suggested here but that is not enough 
because the paddy-growing farmers and the 
horticultural-crop-growing farmers have 
lost everything therefore, the loans of these 
people who have lost all the crops must be 
written off, not just rescheduled. Simple 
rescheduling of the loans would not benefit 
them at all since they have lost everything 
This is very important and this should be 
considered by the Government. 

THE VICE-CHAIMAN (SHRI 
BHUVNESH     CHATURVEDI)   : 
You have taken enough time. Please 
conclude. 

SHRI MOTURU HANUMANTHA 
RAO : There is another thing-If the paddy is 
fit for human consumption, that can be 
purchased If it is not fit for human 
consumption' it should be used in poultry 
farms and piggery farms This is my 
suggestion . .. (Interrupitons)... 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): Please 
sit down. 

SHRI MOTURU HANUMANTHA 
RAO: You are not allowing me to explain. 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): You were 
not allowed to explain, you were allowed 
only to seek clarifications. You have made 
your points. Please sit down.... 
(Interruptions) .Yes, Mr. Bagrodia. 

SHRI MOTURU HANUMANTHA RAO: 
Then there seems to be no purpose in seeking 
clarifications. .. . (Interruptions).. . 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): You were 
to seek clarifications only, not to explain. 
Please sit down.... (Interruptions) .... Mr. 
Hanumantha Rao, you have taken more 
time.... (Interruptions).... 

SHRI MOTURU HANUMANTHA 
RAO: Mr. Hanumanthappa has taken more 
time though I do not want to blame him. 
But you are stopping    me.. 
.(Interruptions). .. 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH        CHATURVEDI): 
Now,   Mr. Bagrodia. 

SHRI SANTOSH   BAGRODIA 
(Rajasthan): Sir, there is one statement dated 
22nd May, and, according to Mr. 
Hanumanthappa there is another one dated 
the 23rd May and there is still another one, 
dated 24th May, and all have come on the 1st 
of June. It means that there are three 
statements. Has the Government been 
sleeping over these for the past one week. 
You could not update these statements. You 
are only taking the House for ranted. It is a , 
matter of shame. Anyway, whatever 
information you have given, on that I would 
like to make certain observations. 

In the statement, it .has been said that 
the Members may recall the huge loss of 
human life, numbering about ten thousand, 
during, 1977, but, because of the timely 
preventive measures taken, the loss of 
human life could be minimised. I wish you 
had mentioned that this was done by the 
Andhra Pradesh Government and not by the 
Central Government. 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): You don't 
explain. You seek clarifications only. 

SHRI SANTOSH BAGRODIA: 
I am doing that only. 

Sir, as Mr. Hanumanthappa pointed out, 
they have reduced the amount from Rs.  
25,000/- to Rs, 
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15,000/-. If you can reduce it like that, 
tomorrow somebody else may donate ten 
thousand rupees and you will further reduce 
the amount to ten thousand rupees and the 
trust of the people in the Government would 
be lost in this way, the trust of the hapless 
people in Andhra Pradesh. Please don't do 
that. If at all you have to do anything, it is 
to increase the amount to Rs. 25,000/- if 
you want to maintain your credibility. 

SHRI MOTURU HANUMANTHA 
RAO: It is unusual that people grudge 
giving relief to the sufferers, most unusual 
Why do you grudge the relief given? 

SHRI SANTOSH BAGRODIA: In the 
statement you have mentioned 50,000 
tonnes of rice and 15,000 tonnes of 
phosphate fertilizer. I would like to know 
specifically as to what the State 
Government desired and by when these 
should be sent. Is there an overall shortage 
of rice and fertilizer in the country that you 
cannot supply enough quantities as are 
required there. When you say rain-soaked 
material will be taken which will be fit for 
human consumption, how do you ensure 
that it will continue to remain fit for human 
consumption? Have you set any time-limit 
by which all the insurance claims must be 
settled? Have you given any insurance 
claims Then, an 8-member Central team 
went there from 13th to 16th and still we do 
not know what measurs are suggested by 
them. I do not know what measures have 
been suggested. My last point: Have you 
involved any voluntary organisation or have 
any voluntary orgaisations come forward on 
their own and, if so, who are they? 

SHRI MENTAY PADMANA-BHAM 
(Andhra Pradesh): This is a statement made 
on 24th, one week old. I would like to know 
from the honourable Minister whether he 
has any additional information from the 
Crisis Managemnet Group set up in the 
Department of Agriculture and 
Cooperation.   In the   statement he 

said they had set up a Crisis Management 
Group to monitor the position with regard to 
relief and restoration. Therefore, I want to    
know whether he has any additional in-
formation which can throw light on the relief 
and rehabilitation measures. My second 
question is whether the Government  of   
Andhra   Pradesh submitted its final report. 
My third question is this. It is stated in   the 
statement that banks and public sector 
undertakings are adopting some villages and 
some areas for relief and rehabilitation. I 
would like to ask the honourable Minister as 
to how many villages or how many areas are 
being adopted by banks and public sector 
undertakings as of now. My fourth question 
is this. It is said that consumption loans will 
be given to the rural poor and that loans to 
cooperative societies will be rescheduled. In 
this connection I want to know whether any 
instructions have been given to the 
NABARD and the Reserve Bank of India not 
to take into consideration the overdue 
position of the cooperative societies wich 
have already given loans to various farmers, 
while giving relief of consumption loans to 
the rural poor. I also want the Minister to tell 
us about rescheduling of the loans given  to 
the farmers. 

Another point, Sir. The statement is one 
week old, but the situation has drastically 
changed in the area. The civil 
administration at the district level is in 
complete collapse. The relief operations are 
also over. About the rehabilitation of those 
people who have been evacuated from their 
homes, according to the statement, Sir. 
6.5...   (Time   bell  rings) 

I would like to know from the hon. 
Minister how many people have been 
rehabilitated. 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): Mr. Ram 
Naresh Yadav. Two minutes. 
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dities be supplied, even though the Central 
Government has supplied 50,000 tonnes of 
these, and 5000 tonnes of edible oil? Are they 
going to get the essential commodities. That is 
one very important question. Then, about 
agriculturists about whom it has been 
explained, and about insurance agencies 
coming into operation, are they coming into 
operation. Are they giving relief? That also has 
to be answered by the Minister, Sir. 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI) : 
Thank you (Interruptions) 

DR. G. VIJAYA MOHAN REDDY : The 
farmers will have to plough the land. They 
have to start the agricultural operations. Now, 
with all the previous operations gone, how can 
can the farmers start the agricultural 
operationns ? What about the inputs ? Has the 
Government any information regarding the 
inputs? How is the Government, on such a vast 
area, with so much damage, going to help the  
farmers? (Time bell rings) 

Thank you. 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): Shri Swamy 
Naik. 

DR. G. VIJAYA MOHAN REDDY 
(Andhra Pradesh): I want to raise some 
pointed questions, Sir. Relief operations have 
been discontinued since the 28th, which I also 
pointed out previously on the floor of this 
House. Now there are no relief operations. 
There are about 1500 camps and about six 
lakh people. Will the provisions and 
other commo- 
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Mr. Cbeflna Reddy is capable enough 
to defend   himself. 

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND 
PARLIAMENTARY AFFAIRS (SHRI 
P. UPENDRA): Sir, I am sorry to 
interrupt this business. In the morning. I 
proposed some business for the day. I 
had suggested that immediately after the 
legislative business, we would take up 
the reply to the Debate on Price Rise and 
then the Statement on Andhra Pradesh 
Cyclone. The Half-an-Hour Discussion 
will be taken up if there is time left. The 
Half-an-Hour Discussion has already 
taken place. The Members are seeking 
clarifications on the Statement on 
Andhra Pradesh Cyclone. Sir. I would 
like to know what you propose to take 
up next. As per the demand in the 
morining. the reply to the Debate on 
Price Rise has to be taken up. I do not 
know how many more Members would 
like to seek clarification on the Steel 
policy. 

As per the demand made in the-
morning. I would request you to call 
the hon. Deputy Minister for Finance 
to reply to the Debate on Price Rise for 
a few months. After that you can take 
up clarifications on the Steel Policy. 

SHRI JAGESH DESAI (Maharas-
htra): I beg leave of you because I have 
to attend some urgent meeting. I will 
not be able to be present. 
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Secondly, Sir, for the persons have died 
during the cyclone, amount of Rs. 25,000 has 
been sar ned. A sum of Rs. 10,000 has given  
from the Prime     Minister Relief Fund and Rs. 
15,000 frc People's Natural Calamities Sir, I 
would like to know this amount of Rs. 10,000 
from Prime Minister's Relief Fund is, Rs. 2 
crores which was announcer the Prime 
Minister when he wen Andhra Pradesh. Is it 
from that not? Then, Sir, the Ninth   Finar 
Commission has outlined an amou  of Rs. 86 
crores far Andhra Pradesh for the natural 
calamities. The funds/ provided by the Central 
Government amount to Rs. 78    crore?. Snathe 
Prime Minister visited Andhra Pradesh twice. 
Now, it has been estimated by the Agriculture 
Ministry that the loss of agricultural produce 
amounts to Rs. 792 crores. That being the case, 
how can this amount of Rs. 78 crores 
compensate the loss which amounted to Rs. 
792 crores during the cyclone? 

Then, Sir, while coming to my state of 
Pondicherry, we claimed Rs. 5 crores from the 
Central Government for the natural calamity 
that has affected our state which is in the 
coastal area. But the Central Government has 
not provided sufficient funds. What is the reply 
from the hon. Minister on this point ? 

Then, Sir, the cyclone affected areas in AP 
have been visited by the Chief Minister and 
also the Opposition Leader, Mr. N. T. Rama 
Rao. Sir, a canard and a false campaign has 
been raised by the Opposition Leader, Mr. N. 
T. Rama Rao that the State Government is not 
doing any relief operation. When the Central 
Government in its statement admitted that 
relief operations have been done very well by 
the State Government, this Opposition Leader 
is raising a canard and a false campaign against 
the State Government. It is unfortunate. 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): Please 
conclude. 

SHRI V. NARAYANASAMY 
(Pondicherry): Mr. Vice-Chairman, Sir, the 
statement by the hon. Minister of State for 
Agriculture, though elaborate, does not 
give the details of the relief operations that 
have been carried out in Andhra Pradesh as 
far as the cyclone victims are concerned. 
Sir, I could see from the statement that the 
Crisis Management Group set up in the 
Department of Agriculture and Co-
operation continues to monitor the position 
with regard to relief and rehabilitation. 
That being the the case,what were the 
farther relief operations-that have been 
carried out after the statement was made on 
the 24th? The Government is silent on that 
Sir, the Government should have come 
with additional information. I want a reply 
from the hon. Minister as to what further 
relief operations that have been carried out. 
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SHRI V. NARAYANASAMY: 
Therefore, I want the Telugu Desam 
Members to persuade the Opposition Leader 
in AP to withdraw his state-meat.   
(Interrupttods). 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI):  Mr. 
Malaviya. (Interruptions) Dr. Reddy, 

Please. 

 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): 
Before I call the next speaker, I would like to 
inform the House that because of the request 
mads'by the Minister of Parliamentary 
Affairs, after clarification are sought on this 
and the Min -ster of State for Agriculture 
replies, the Deputy Minister of Finance will 
reply to the discussion on price rise. Then, in 
regard to the clarifications to be sought by 
hon. Members on the statement made by the 
hon. Minister of Steel and Mine,, I would 
like to know from hon. Members whether 
they are prepared to sit to complete this item 
also 

SOME HON. MEMBERS:   We are 
prepared. 
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SHRI GOPALSINH G. SOL-ANKI 

(Gujarat): I would like to have a 
clarification with regard to para 4, item No. 
12, where in the damage to agricul ura, other 
public utility services has been to the tune of 
Rs. 792-78 crores. I would like to know, 
what is the total loss during this particular 
cyclone in Andhra Pradesh and Tamil Nadu 
so far as these two items are concerned? 
This has not been clarified. 

In para 7 it is said that our Prime 
Minister has given Rs. 2 crores, Rs. 32-25 
crores and another amount of Rs. 32-25 
crores is to be paid to the respective States. I 
would like to state that on 11th May it was 
stated that the Centre would give assistance 
to the extent of 75 per cent of the total 
damage. Why has 75 per cent not been 
given? In respect of para 10, it 

has been said that the institutions like 
Insurance, agencies and other local bodies 
have been directed to assist and report. 
What aid has been given by those agencies, 
that may also be clarified. 

SHRI J. S. RAJU (Tamil Nadu): Sir, 
according to the press reports, the loss of 
human lives is 13, but in the statement 
made by the honourable Minister it is 
mentioned as seven. I just want to know 
whether it is seven or 13. 
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SHRI SANTOSH BAGRODIA: 
He doesn't say. He is making a wrong 
statement. 

SHRI NITISH KUMAR: Why? How? 

SHRI SANTOSH BAGRODIA: Para 6 
does not say. I don't understand this English. 
I have got the English translation. Here he 
does not say anything about the Andhra 
Pradesh Government. 

SHRI MENTAY PADMANABHAM : 
In spite of all his mistakes the Minister is 
giving praise to the Andhra Government. 
{Interruptions) 

 

DR. G. VIJAYA MOHAN REDDY: It 
says the Andhra Pradesh Government took    
timely action. 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI): The 

THE LEADER OF THE OPPOSI-TION 
(SHRI P. SHIV SHANKER): It says: "The 
Members may recall the huge loss of human 
lives numbering 10,000 during the 1977 
cyclone m Andhra Pradesh. However, 
because of the timely preventive measures, 
the loss of human lives could be minimised 
this time." 

SHRI H. HANUMANTHAPPA: One 
minute, please. I am the man who raised that 
objection. I mentioned that in your 
paragraph 6, in the last line you say: "Their 
efforts are praise worthy." 

SHRI   NITISH   KUMAR: So? 

SHRI H. HANUMANTHAPPA: It    is    
about   the     Meterological Department. In 
your Para 12, you say (Interruptions)   You 
don't have the courtesy to  say:   the State 
Government. That was my objection. 

 

 

Minister is capable enough. He will reply. 
Doh't interrupt. 
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)a receipt of warning from the 
Meterological   Department ling the     
cyclone, the State ernmeat of Andhra 
Pradesh took say action in evacuating 
the people  the low-lying    areas." 
 

SHRI MENTAY PADMANA-BHAM : 
What is wrong in it. (Interruptions) 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH CHATURVEDI) : Please sit 
down. I have not allowed you to speak. 

 
DR. YELAMANCHILI SIVAJI: Sir,  .... 

THE VICE-CHAIRMAN (SHRI 
BHUVNESH       CHATURVEDI) : 
No,  Dr.   Sivaji.   Please,   no 

 
(Interruptions) 

THE VICE-CHVIRMVN (SHRI 
BHUVNESH       CHATURVEDI) : 
No. It will  not end that way. 

 

SHRI HARVENDRA SINGH 
HANSPAL (Punjab) : One minute, Sir. 

 

Pare 7 starts : Our Prime Minis-ter 
visited cyclone affected arenas. Para 8 says 
: The Deputy Prime Minister and 
Agriculture Minister has already provided 
financial as-sistance.'' 
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SHRI  MENTAY  PADMANA-BHAM : 
THE VICE-CHAIRMAN (SHRI 

BHUVNESH       CHATURVEDI) : 
Not  allowed.   Nothing  will go  on record. 

 
Not recorded. 
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THE VICE-CHAIRMAN (SHRI 
BHUVNESH       CHATURVEDI) :You 
seek my permission before you speak. 
Otherwise, your speech will not go on 
record.        
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THE VICE-CHAIRMAN (SHRI 
BHUVNESH       CHATURVEDI) : 
No. No more speeches. Please pardon me. 
Yadavji, please pardon me. Please sit down. 
Now, reply to the debate on price-rise. 

SHORT DURATION DISCUSSION 

Steep rise in prices of essential 
Commodities—contd. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI ANIL 
SHASTRI) : The Government attaches the 
highest priority to containment of inflation 
and we fully share the concern of hon. 
Members of the House regarding the rising 
trend of prices as it hurts the common man, 
particularly the poorer sections of the 
community 


